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The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]
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... (Interruptions)

1101 hrs
(At this stage, Shrimati V. Sathyabama, Shri Konda Vishweshwar Reddy and
some other hon. Members came and stood on the floor near the Table.)
... (Interruptions)
HON. SPEAKER: Hon. Members, please go to your seats.

... (Interruptions)
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11 01 % hrs

ORAL ANSWER TO QUESTION
HON. SPEAKER: Q. No. 341 — Shri Vinayak Bhaurao Raut.

(Q. 341)

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): The statement is laid on the Table
of the House ... (Interruptions)
AN R WTowTT ISHd: ede HeledT, ¥ AR Wl Sff I guHT e
g,...(CTGYT) 37T ST & fob 37T &bt Reafey 5, I 9IReT < H e Tep-eieTs SATarel
TRIY 71T &1, .. (T Fadd 1 Jlae Ig & o TRy qRar & .. (gaer)

HON. SPEAKER: Please go back to your seats.

... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 1200 o’ Clock.

11 02 hrs
The Lok Sabha then adjourned till Twelve of the Clock.
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12 00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)
120 hrs

(At this stage, Shrimati Sathyabama , Shri Konda Vishweshwar Reddy and
some other hon. Members came and stood on the floor near the Table.)

ATAIRT STETET : HFI TR0, Jet [T fawl o) o Hadl & T U
bl PN UTH g% & Y Al Fecaqul § oy g7 foT STRY bl priarer A
YT ST SRS T8l 81 HeY TR TR bl ol T ol ff SrgAfer ye 8
T &l

....(TFYT)
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12 01 hrs

PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be laid on the Table.
... (Interruptions)
THE MINISTER OF STATE OF THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI HARDEEP SINGH PURI): | beg to lay on the Table a copy of
the Annual Statement (Hindi and English versions) of discretionary out of turn
allotments made under 5% vacancies occurred in each type of General Pool
Residential Accommodation in a calendar year in accordance with the
guidelines of Directorate of Estates issued vide O.M. No. 12035/2/97-
Pol.ll(Pt.1l) dated 17.11.1997 for the year 2017.
[Placed in Library, See No. LT 8943/16/18]
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI RAMDAS ATHAWALE): | beg to lay on the Table:-
(1) A copy of the Report (Hindi and English versions) under Section
15A(4) of the Protection of Civil Rights Act, 1955, for the year 2016.
(2) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 8944/16/18]
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(3) A copy of the Report (Hindi and English versions) under Section
21(4) of the Scheduled Castes and the Scheduled Tribes (Prevention of
Atrocities) Act, 1989, for the year 2016.
(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 8945/16/18]
T AT & 6T AT (S} ORI TR J7EIR): J1 3reer Sit, H frferRad
U T 9ol IR G §:-
(1) U= 31FTT, 2013 Hl &RT 394 & SU-RT (Th) P IFTa AR
T B Uh-Udh UfeT (fewal oI 3RISTT SAanvun) -
Up)  ReRfercem wice™ ffics, JeR & a¥ 2016-2017 & HRIBR H
HRDR GRT FHIE]
@ Refafercem wericer fotfics, qeR @ af 2016-2017 &1 aifte
i oRERIfAT o dAT I W IFdb-HAEeRITIRIeh Dbl
fecaforl

[Placed in Library, See No. LT 8946/16/18]

(2) IFSHAM 3R FRER ST I8 (Tami) f&fRM, 1994 6T gRT 204 &
3T 3FSH IR MR ST e (TR ST RATAT DT HEI
3FEM) (Fengd) 1, 2017 S 17 3peR, 2017 S Rd $ 99 H
SATERIET . 249/2017/T.9. 3-21/96-UIAR § YT §Y <, Pl Teb Hfel
(Rt oI SRS T

[Placed in Library, See No. LT 8947/16/18]
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AT IR 3R SRRt Faerd & 6 JA1 (3T FT ToR): "I

areger Sit, § f=forRad o= T4 yeel W 3T §:-

(1)

(2)

)

(4)

(TP) TSl FXCICIC BR T FUMERAC M G~ I8 geeragaiel
fSafafercia (fCaumom), RiaeREe & af 2016-2017 & aifvd
gferded B Usb Ufer (fawl eI SIS TN ToIT SRATIRIfEIT okl
(&) Al FEICIE BR T FUERHC b T fdg geeragarel
fSAfafereinT ([Taarom), RigeREE & T 2016-2017 & HRIGROT B
IRBR GRT FHTET T T Ufer (Bral qeum SRl )|

IUGh (1) ¥ IfectRad Wil Bl T geeT R & H gV e & BRI
ST e foaRuT (fEeat ToIT 37T AahT)|

[Placed in Library, See No. LT 8948/16/18]
() ISl IS BR & FUERHC 3 0= fdg Heciel
fSAfafercioT (feaamom), o718 & a¥ 2016-2017 & arfve widad &r
U Ui (femal T SIS Ah0T) ToIT eRTIRIard il
@) RIS BR & FARAC 3% =g fag #eciua
fSAfafercioT (fGeamor), o718 & a¥ 2016-2017 & HRIGRUT df IRDR
GIRT A& T Uep UfT (Rt oI RIS FRapuT)|
U (3) H SfeeTRad UAT T T yeeT W & H U fdelr & BRu
S e foaRoT (fEeat ToIT 3RSt AahuT)|

[Placed in Library, See No. LT 8949/16/18]

....(TFYT)
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): | beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under Foreigners Order, 1948 and
Rule 3 of the Passport (Entry into India) Rules, 1950:-

(1) S.0.2652(E) and S.0.2653(E) published in Gazette of India dated
16th August, 2017, declaring Chitpur Railway Station of Kolkata, West
Bengal State as an authorized Immigration Check Post for entry into/exit
from India and appointment of FRRO, Kolkata as the “Civil Authority”.

(2) S.0.2654(E) and S.0.2655(E) published in Gazette of India dated
16th August, 2017, declaring Vallarpadam Seaport of Kerala State as an
authorized Port for entry into/exit from India and appointment of FRRO,
Cochin as the “Civil Authority”.

(3) S.0.3137(E) and S.0.3138(E) published in Gazette of India dated
27th September, 2017, declaring Kawrpuichhuah Land Check Post in
Lunglei District of Mizoram State as an authorized Immigration Check
Post for entry into/exit from India and appointment of Superintendent of
Police, Lunglei District, Mizoram as the “Civil Authority”.

(4) S.0.3139(E) and S.0.3140(E) published in Gazette of India dated
27th September, 2017, declaring Zorinpui Land Check Post in Lawngtlai
District of Mizoram State as an authorized Immigration Check Post for
entry into/exit from India and appointment of Superintendent of Police,

Lawngtlai District, Mizoram as the “Civil Authority”.
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(5) S.0.3605(E) and S.0.3606(E) published in Gazette of India dated
16th November, 2017, declaring Mundra Seaport in Kutch District of
Gujarat State as an authorized Immigration Check Post for entry into/exit
from India and appointment of Superintendent of Police, District-Kutch
West Bhuj, Gujarat as the “Civil Authority”.

(6) S.0.3607(E) and S.0.3608(E) published in Gazette of India dated
16th November, 2017, declaring Vizhinjam Seaport of Kerala State as
an authorized Immigration Check Post for entry into/exit from India and
appointment of FRRO Trivandrum as the “Civil Authority”.

(7) S.0.3848(E) and S.0.3849(E) published in Gazette of India dated
8th December, 2017, declaring Vijayawada Airport in Krishan a District
of Andhra Pradesh State as an authorized Immigration Check Post for
entry into/exit from India and appointment of Deputy Commissioner of
Police, L&0O-1, Vijayawada, Andhra Pradesh as the “Civil Authority”.

(8) S.0.291(E) to S.0.298(E) published in Gazette of India dated 19th
January, 2018, declaring four river Ports of Assam [Dhubri, Pandu
(Guwahati), Nagaon and Karimganj] River Ports as an authorized
Immigration Check Post for entry into/exit from India and appointment of
concerned SSP/SPs as the “Civil Authority”.

(9) S.0.732(E) and S.0.733(E) published in Gazette of India dated 19th
January, 2018, declaring Krishnapatnam Port in Nellore District of

Andhra Pradesh State as an authorized Immigration Check Post for
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entry into/exit from India and appointment of Superintendent of Police,
Nellore District, Andhra Pradesh as the “Civil Authority”.
[Placed in Library, See No. LT 8950/16/18]
... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF SHIPPING AND
MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): | beg to lay on the Table:-
(1) A copy of the Annual Accounts (Hindi and English versions) of the
National Institute of Pharmaceutical Education and Research, Kolkata,
for the year 20162017, together with Audit Report thereon.
(2) Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 8951/16/18]
(3) A copy of the Annual Accounts (Hindi and English versions) of the
National Institute of Pharmaceutical Education and Research,
Ahmedabad, for the year 2016-2017, together with Audit Report thereon.
(4) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (3) above.
[Placed in Library, See No. LT 8952/16/18]

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI GAJENDRA SINGH SHEKHAWAT): On behalf
of Shri C.R. Chaudhary, | beg to lay on the Table :-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Food
Corporation of India, New Delhi, for the year 2016-2017, along with
Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Food Corporation of India, New Delhi,
for the year 2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 8953/16/18]

... (Interruptions)
THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI GAJENDRA SINGH SHEKHAWAT): | beg to lay
on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
subsection (1) of Section 394 of the Companies Act, 2013:-
(i) Review by the Government of the working of the Agrinnovate India

Limited, New Delhi, for the year 2016-2017.
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(ii) Annual Report of the Agrinnovate India Limited, New Delhi, for the
year 2016-2017, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 8954/16/18]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI SHIV
PRATAP SHUKLA): On behalf of Shri Arun Jaitley, | beg to lay on the Table a
copy of the Notification No. 30/2018-Customs (Hindi and English versions)
published in Gazette of India dated 20" March, 2018, together with an
explanatory memorandum making certain amendments in the Notification No.
27/2011-Customs dated 1% March, 2011 so as to reduce export duty on raw
sugar, white or refined sugar from 20 per cent to Nil under Section 159 of the
Customs Act, 1962.

[Placed in Library, See No. LT 8955/16/18]

... (Interruptions)
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12 06 hrs
STATEMENTS BY MINISTERS
(i) Regarding missing persons in Mosul, Iraq

AR STedel ¢ AN @ F Rerve &, J guer off feddt sge TR a1 W)
¥ecHe &l

... aET)
HON. SPEAKER: Hon. Members, please cooperate.

... (Interruptions)

AT STEYET : JTUD! T8 DRI <11 °T8 Xal &, I8l THR &1 &
(I

HON. SPEAKER: She wants to inform you something. This is an important

information.
... (Interruptions)
AT STEAET : AT 31T T AR 7] At el G
...(ITYT)

HON. SPEAKER: Hon. Members, please listen to me.

... (Interruptions)
AT STETET : 31T S HY G718 Freil?

....(cTgEM)

HON. SPEAKER: She wants to inform you about the death of
39 Indians in Mosul. She wants to inform you about that. At least, listen to
her.

... (Interruptions)
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AT STETET : 31T S HY G718 Frei?

-..(F9EM)
I JTEF8T : 31T AT I T8 82

-..(gHEM)
T STEAET : 31T AR bl FTcl Goi-iT -Tal TTe?

....(cTE)

HON. SPEAKER: No, this is not proper.
Sushmaji, please speak.
... (Interruptions)

ferder w3t (Sl QAT FORIS): STeUe HEISdT, Py IR 39 Wed § Tl g%
g1, (TaYF) e Sff, I8 W fowy 8 & N § 9R-RW H [@AT
IEI. .. (eTaeT) H U ATedH A FHT HIFaT I PREG (e BT A8l § b H
e 1Y o1 TS T AT AT g, i AMR-2RTS H T < Hebelll....(FeTT) HHAT
95T Gl BT B1.... (TG I8 b H 98 39 IR I Faer v 8, 7 )
99 e 7 9§ IR T RaTs & 3R &R IR H pal b T Teb IR URT Pl S AT
SIch fSI&T AT T 8IF T 181 B8R, O9 A H Ivo Jd alvd T8l P, . (TEH)
31157 § FE IR 3TS &, FTeTT S T DT TgT IGT ATE<! §)...(FIer) § o™y
OTIHT Tl fob PUT ATl X8 R AR A1 G AL, . (FGET) 5 FHT H Fl
iRIal vy T 3R aga enifcr F § AT AT g Fehl...(FaeT) H ety THT H
ST &Y TifcT & STUT 1T T ATE § FAIfh S SLUA.Y. Ao &R woT 9, I
38 AN & H¥IT HF & V... (TTHT) TADT IS & o 38 TN & JR S
gf¥ & TS 81...(a9r) 39 SLUA.U. FUed H B, 70 Ufcrerd SLuA.u. et wm
gl...(cTaeT) § U GaR IR-GRTE § $ < ! 87...(TE) T8 ART BT Ra-T
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IS T, I8 PY G, IS H ST ATSC! &, clfch SRR $ TRE bl QMR Bl I alf
§ elY 91T T2 ST TSl . (STGET)

STEIEIT Sff, YRR FHITJAR ST a9l HIETT BISSe Pl 8 /I A -
I PR dTell &l... () § el =ATed! § & 9, TR <21 & A &P H1egq 4§
SD! S, (FTHT) ST 31T faer HAATeRT & UT G SR & o 98k & fb
e H SIFDRI §...(aer) H 5T THT H DRI bR TS ... (e i =
g &1 Mifer A I8 &1 Grll....(Fae) H e g fob 3R 319 qe¥ enifr &1 & &
H ol T A ot 39 a7 ! S TRE A AU AHA G FPl...(IE) 3R &
ITR-SRTET BR, A & F&T et arl. ... (TTer)

HON. SPEAKER: This is not proper.

... (Interruptions)
HON. SPEAKER: Please, listen to her.

... (Interruptions)
HON. SPEAKER: You just do not want to listen it.

... (Interruptions)

U1 3TEgeT : -7 ATadT I §a 918 81 0
...(TTYM)
HEIT 3TEgeT : T ATadT 9 3 TN 81 U 817

....(TFHM)

HON. SPEAKER: You do not have any feeling for them. This is not proper at
all.

... (Interruptions)
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AT JTEFET : 37T A AIGTE I F J+11 31T AT 37 ARG I ST A DIl
...(ITYT)
HON. SPEAKER: This will spoil our image.
...(Interruptions)

HON. SPEAKER: This is a very sorry state of affair. | am sorry.

...(Interruptions)
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HON. SPEAKER: Now, Reports of Standing Committee on Health and Family

Welfare — Dr. Sanjay Jaiswal.

12 07 hrs

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE
109" Report

DR. SANJAY JAISWAL (PASCHIM CHAMPARAN): | beg to lay on the Table
the 109" Report (Hindi and English versions) on the National Medical
Commission Bill, 2017 of the Standing Committee on Health and Family

Welfare.
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12 08 hrs

STATEMENTS BY MINISTERS ... Contd.
(ii) Status of implementation of the recommendations contained in the

304" Report of the Standing Committee on Science and Technology,
Environment and Forests on Action Taken by the Government on the
recommendations contained in the 296" Report of the Committee on
Demands for Grants (2017-18), pertaining to the Department of Science

and Technology, Ministry of Science and Technology*

THE MINISTER OF SCIENCE AND TECHNOLOGY, MINISTER OF EARTH
SCIENCS AND MINISTER OF ENVIRONMENT, FOREST AND CLIMATE
CHANGE (DR. HARSH VARDHAN): | beg to lay a statement regarding the
status of implementation of the recommendations contained in the 304" Report
of the Standing Committee on Science and Technology, Environment and
Forests on Action Taken by the Government on the recommendations
contained in the 296" Report of the Committee on Demands for Grants (2017-
18), pertaining to the Department of Science and Technology, Ministry of

Science and Technology.

* Laid on the Table and also placed in Library, See No. LT 8956/16/18
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12 09 hrs

(iii) Status of implementation of the recommendations contained
in the 203" Report of the Standing Committee on Home Affairs on
‘Border Security : Capacity Building and Installations’, pertaining

to the Ministry of Home Affairs”

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIJIJU): | beg to lay a statement regarding the status of implementation
of the recommendations contained in the 203 Report of the Standing
Committee on Home Affairs on ‘Border Security : Capacity Building and

Installations’, pertaining to the Ministry of Home Affairs.

* Laid on the Table and also placed in Library, See No. LT 8957/16/18
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12 10 hrs
MOTION RE: 53%° REPORT OF BUSINESS ADVISORY COMMITTEE

TR 3R IdRS AT TAT A0S SR H31 (3} SFaPIR) : 3reue HeledT, §
TR PRl & -
“feb & T 19 A1, 2018 1 FHT H IR BRI HAUN FAfT

539 Ufaded & 9gad 21"

HON. SPEAKER: The question is:
“That this House do agree with the Fifty-third Report of the Business
Advisory Committee presented to the House on the 19" March, 2018.”

The motion was adopted.

...(Interruptions)

AT STEA8T @ € 9gd O I 91 &1 J3 98 5 &1 &1 & b & omifer o 3o
HISAE Bl T & fob IS B el R & T2 81 31U &I ANl b foTq T HAGASIHT

3BT &l 8l This is not fair. | am sorry.

...(TFGT)
AT STEAET : H 3 ¥ AT AT Al S SATGI JATT AT AT QAifeT X

...(TFGT)
ATIRT STeeT : URY ARY TCS T el 3MTS B LhfehT T feeT SSiegd & &
foTT & ga1T & iR T b3 3w BH & &

....(cTgET)
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12 12 hrs

OBSERVATION BY THE SPEAKER
Notices of Motion of No Confidence

HON. SPEAKER: Hon. Members, | have received notices of Motion of No-
Confidence in the Council of Ministers from Sarvashri V.Y. Subba Reddy and
Thota Narasimhan. | am duty bound to bring the notices before the House.
Unless the House is in order, | will not be in a position to count the 50
Members who have to stand in their assigned places so that | can ascertain as
to whether the leave has been granted or not.

Therefore, | request all of you to go back to your seats.

... (Interruptions)
AT STEAeT : € 3728 Tl T8l & 3T Il o g & i & forq off Fae
T8l 8, I bl oI 82 QT Pifthed HITH & forg f r <l et gt 3y
fepefY 7T & g 7 v %= B

... (STIYT )
HON. SPEAKER: Since the House is not in order, | will not be able to bring the
notices before the House.

... (Interruptions)
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HON. SPEAKER: The House stands adjourned to meet again on Wednesday,

the 21° March, 2018 at 11. a.m.

12 13 hrs

The Lok Sabha then adjourned till Eleven of the Clock on Wednesday,
March 21, 2018/Phalguna 30, 1939 (Saka).
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